
CENTRAL ELECTRICITY REGULATORY COMMISSION 
…. 

 
Minutes of the Commission meeting held on 11th August, 2009 

 
 
1.0 The following were present: 

 
1. Dr. Pramod Deo, Chairperson     In Chair 
2. Mr. R. Krishnamoorthy, Member 
3. Mr. S. Jayaraman, Member 
4. Mr. V.S. Verma, Member 
5. Mr. Alok Kumar, Secretary 
6. Mr. K.S. Dhingra, Chief (L) 
7. Mr. K. Biswal, Chief (F) 
8. Mr. Pankaj Batra, Chief (E) 
9. Mr. Vijay Menghani, JC(E) 
10. Mr. S.K. Chatterjee, DC(RA) 

 
 
2.0       Review of the status of compliance of the pending decisions taken in previous meetings. 
 

After perusing the status, the Commission directed that necessary action may be taken for 
seeking exemption under the Income Tax Act for the amount collected in UI pool account. 
 
 
3.0 Present status of study on loss sharing being done by IIT, Mumbai. 

 The Commission noted the status report as on 6th July, 2009 and also considered the inputs 
from the Engg. Division suggesting that the same method using the same power flow should be used 
for transmission pricing and for calculation of transmission losses. The Commission desired that a 
detailed proposal be put up so that a comprehensive view could be taken. 
 
 
4.0 The proposals for regulations under sections 35 and 36 of the Electricity Act, 2003. 
 
 
 After considering agenda note and the presentation made by DC(RA), the Commission directed 
to finalize the draft of regulations with certain modifications. 
 
5.0 Consideration of the letter from PGCIL regarding tariff petitions for the period 2009-14, 

in the background of exercise by CERC for consolidating transmission tariff for scheme-
wise. 

 
 After considering the matter, the Commission desired that the Working Group headed by Chief 
(F) may finalize the recommendations as early as possible. 
 



 
6.0 Outline of the proposals regarding review of IEGC. 
 

A presentation was made by Chief (Engg.), a copy of which is annexed. The Commission 
directed that draft amendments to IEGC may be prepared accordingly. The amendments may also 
include the following: 
 

a) The scheduling requirements relating to RLDC may be re-aligned to the new provisions in the 
regulations on connectivity which provide that any generating plant of capacity of 250 MW 
and above can seek connectivity to interstate transmission system. 

b) All the entities mentioned in Section 29(2) of the Electricity Act should be brought within the 
purview of IEGC so that action for grid indiscipline, if any, can be taken effectively. 

 
 
7.0  The meeting ended with vote of thanks to the chair. 
 
 

***** 
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Revision in daily scheduleRevision in daily schedule
PresentPresent provisionsprovisions inin IEGCIEGC RevisionRevision ininPresentPresent provisionsprovisions inin IEGCIEGC-- RevisionRevision inin

DCDC ofof ISGSISGS onlyonly andand requisitionrequisition byby
beneficiarybeneficiary ((iesies)) inin ISGSISGS –– 66 timetime blocksblocks
PresentPresent ProvisionsProvisions inin OAOA regulationsregulations --

TheThe openopen accessaccess schedulesschedules acceptedaccepted byby thethe
nodalnodal agencyagency inin advanceadvance oror onon firstfirst--comecome--nodalnodal agencyagency inin advanceadvance oror onon firstfirst comecome
firstfirst--servedserved basisbasis maymay bebe cancelledcancelled oror
revisedrevised downwardsdownwards.. SuchSuch cancellationcancellation oror
downwarddownward revisionrevision inin thethe openopen accessaccessdownwarddownward revisionrevision inin thethe openopen accessaccess
schedulesschedules shallshall bebe effectiveeffective afterafter aa
minimumminimum periodperiod ofof twotwo ((22)) daysdays::
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R i i i d il h d lR i i i d il h d l C tdC tdRevision in daily scheduleRevision in daily schedule-- ContdContd

InterInter--State Generating Station (ISGS):  State Generating Station (ISGS):  A Central/other A Central/other 
generating station in which two or more states have generating station in which two or more states have 
shares and whose scheduling is to be coordinated by theshares and whose scheduling is to be coordinated by theshares and whose scheduling is to be coordinated by the shares and whose scheduling is to be coordinated by the 
RLDCRLDC

66..44..11 RLDCsRLDCs shallshall coordinatecoordinate thethe schedulingscheduling ofof generatinggeneratinggg g gg g
stationsstations ownedowned byby CentralCentral GovernmentGovernment organizationsorganizations
(excluding(excluding stationsstations wherewhere fullfull shareshare isis allocatedallocated toto hosthost
state) Ultrastate) Ultra--MegaMega powerpower projectsprojects andand otherother generatinggeneratingstate),Ultrastate),Ultra MegaMega powerpower projectsprojects andand otherother generatinggenerating
stationsstations ofof 10001000 MWMW oror largerlarger sizesize inin which,which, States,States,
otherother thanthan thethe hosthost StateState havehave permanentpermanent sharesshares ofof
5050%%5050%% oror moremore..
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Revision in daily scheduleRevision in daily schedule--e s o da y sc edu ee s o da y sc edu e
ContinuedContinued

Problem Pointed Out :Problem Pointed Out :Problem Pointed Out :Problem Pointed Out :
A.A. Embedded IPP Unit Tripping Embedded IPP Unit Tripping –– Two effects on Two effects on 

State:State:State: State: 
UI Charges UI Charges 
Penalty for violation of IEGC clause 5.4.2(a)Penalty for violation of IEGC clause 5.4.2(a)Penalty for violation of IEGC clause 5.4.2(a) Penalty for violation of IEGC clause 5.4.2(a) 
and 6.4.7and 6.4.7

B.B. NTPC URS Power remaining unutilizedNTPC URS Power remaining unutilized--PetitionPetitionB.B. NTPC URS Power remaining unutilizedNTPC URS Power remaining unutilized Petition Petition 
134/2009134/2009
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Revision in daily scheduleRevision in daily schedule--e s o da y sc edu ee s o da y sc edu e
ContinuedContinued

A.(A.(ii)UI issue gets addressed through Intra)UI issue gets addressed through IntraA.(A.(ii)UI issue gets addressed through Intra )UI issue gets addressed through Intra 
State ABT State ABT 

(ii)Penalty Issue u s 142 for two days(ii)Penalty Issue u s 142 for two days --(ii)Penalty Issue  u s 142 for two days (ii)Penalty Issue  u s 142 for two days 
Judicious Reporting of Over drawl by RLDCsJudicious Reporting of Over drawl by RLDCs

(iii) For optimum utilization of power and grid (iii) For optimum utilization of power and grid ( ) p p g( ) p p g
securitysecurity--Amendment in OA Regulation permitting Amendment in OA Regulation permitting 
schedule revision for Forced Outage only schedule revision for Forced Outage only wefwef 66thth

bl k( lbl k( ltime block(For units supplying interstate power time block(For units supplying interstate power 
>100 MW>100 MW
B N t lid i b fi i i ll d tB N t lid i b fi i i ll d tB.   Not valid since beneficiary is allowed to B.   Not valid since beneficiary is allowed to 
revise schedule from 6revise schedule from 6thth time blocks in ISGS.time blocks in ISGS. 55



Grid DisciplineGrid Disciplinepp
InclusionInclusion ofof provisionprovision inin casecase ofof violationviolation underunder secsec 55..22
SystemSystem SecuritySecurity aspectsaspects inin IEGCIEGC
A,BA,B andand CC messagesmessages issuedissued byby RLDCs,RLDCs, inin casecase ofof
overdrawloverdrawl byby constituentsconstituents..
WeeklyWeekly reportingreporting ofof nonnon--compliancecompliance byby utilitiesutilitiesyy p gp g pp yy
compulsorycompulsory forfor thethe RLDCsRLDCs andand RLDCRLDC toto movemove petitionpetition inin
casecase ofof persistentpersistent nonnon--compliancecompliance.. ThisThis wouldwould obviateobviate
thethe suosuo--motumotu proceedingsproceedings byby thethe CommissionCommission inin casecase ofof
overover drawldrawloverover--drawldrawl..
TheThe provisionprovision 55..44..22 (a)(a) regardingregarding manualmanual demanddemand
disconnectiondisconnection maymay suitablysuitably bebe rewordedreworded toto makemake
regionalregional entitiesentities initiateinitiate actionaction toto ensureensure thatthat frequencyfrequencyregionalregional entitiesentities initiateinitiate actionaction toto ensureensure thatthat frequencyfrequency
doesdoes notnot gogo belowbelow 4949..55 HzHz.. DeletingDeleting ““EndeavourEndeavour toto”” oror
definingdefining %% magnitudemagnitude ofof reductionreduction inin overdrwaloverdrwal
ReductionReduction ofof 5050%% ODOD belowbelow 4949 55 HzHz andand reducingreducing itit toto

66

ReductionReduction ofof 5050%% ODOD belowbelow 4949..55 HzHz andand reducingreducing itit toto
ZeroZero atat 4949..22 HzHz-- SecretarySecretary PowerPower MeetingMeeting



G id DisciplineG id Discipline Contin edContin edGrid DisciplineGrid Discipline--ContinuedContinued

FGMOFGMO operationoperation ––AsAs perper CERCCERC orderorder
StringentStringent DemandDemand SideSide managementmanagement includingincluding
UFRUFR installationinstallation andand operationoperation ReportingReporting ofofUFRUFR installationinstallation andand operationoperation.. ReportingReporting ofof
defaultdefault byby thethe entityentity inin UFRUFR operationoperation maymay bebe
mademade toto thethe CommissionCommission inin additionaddition toto RPCsRPCs..
SLDCSLDC ldld bb dd iblibl ff G idG idSLDCSLDC wouldwould bebe mademade moremore responsibleresponsible forfor GridGrid
OperationOperation andand energyenergy accountingaccounting byby
strengtheningstrengthening IEGCIEGC parapara 22..66.. inin lineline ofof ESES ActActg gg g pp
SecSec 3232(e)(e)..

77



UI ISSUESUI ISSUESUI ISSUESUI ISSUES

NonNon--ConsistencyConsistency betweenbetween IEGCIEGC andand UIUI
RegulationRegulation ww..rr..tt certaincertain clausesclauses ofof UIUI paymentpayment
ScheduleScheduleScheduleSchedule
TheThe provisionsprovisions wrtwrt UIUI paymentpayment maymay bebe deleteddeleted
fromfrom IEGCIEGC andand referencereference mademade toto UIUIfromfrom IEGCIEGC andand referencereference mademade toto UIUI
RegulationsRegulations

88



G id Sec it and ope ationG id Sec it and ope ationGrid Security and operationGrid Security and operation

5.4.1 9 r _In 5.4.1 9 r _In consitencyconsitency in Voltage parametersin Voltage parameters--
To make it consistent with CEA planning criteria To make it consistent with CEA planning criteria 
and Grid Standardsand Grid Standardsand Grid Standardsand Grid Standards

Nominal Max Min

765 kV 800 728

400 420 380 in place of 
360 kV
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G id Sec it and ope ationG id Sec it and ope ationGrid Security and operationGrid Security and operation

L diL di ff I tI t i li l idid (lik(likLoadingLoading ofof InterInter regionalregional corridorscorridors (like(like
TTC/ATC)TTC/ATC) andand underunder voltagevoltage relaysrelays inin StatesStates
needneed toto bebe mentionedmentioned asas aa GridGrid securitysecurityneedneed toto bebe mentionedmentioned asas aa GridGrid securitysecurity
aspectsaspects inin additionaddition toto frequencyfrequency andand voltagevoltage
controlcontrol..
CriticalCritical SystemSystem elementelement shouldshould bebe restoredrestored
withinwithin timetime limitlimit asas perper StandardsStandards ofof
performanceperformance ofof TransmissionTransmission LicenseesLicensees beingbeingperformanceperformance ofof TransmissionTransmission LicenseesLicensees beingbeing
finalizedfinalized ..
VoltageVoltage controlcontrol measuremeasure likelike capacitorcapacitor ,, toto bebe
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gg pp ,,
addedadded withinwithin timetime limitslimits asas prescribedprescribed byby
RPCsRPCs..ViolationViolation toto bebe reportedreported toto CERCCERC..



TTC Violation todayTTC Violation todayTTC Violation todayTTC Violation today

775 MW 
violation 
of ATC
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OTHER ISSUESOTHER ISSUESOTHER ISSUESOTHER ISSUES
SomeSome definitiondefinition areare toto bebe addedadded oror modifiedmodified toto makemake themthem
consistentconsistent withwith otherother regulationsregulations DefDef ofof BeneficiaryBeneficiary differentdifferent inin IEGCIEGCconsistentconsistent withwith otherother regulationsregulations--DefDef ofof BeneficiaryBeneficiary differentdifferent inin IEGCIEGC
andand OAOA regulationregulation
ChangesChanges areare requiredrequired inin planningplanning codecode (chapter(chapter--33)) andand ConnectionConnection
Conditions(Conditions( ChapterChapter--44)) andand inin somesome otherother placesplaces toto makemake itit

ii i hi h C i iC i i LL dd M diM diconsistentconsistent withwith newnew Connectivity,Connectivity, LongLong termterm andand MediumMedium termterm
accessaccess regulationsregulations..
SomeSome provisionsprovisions areare toto bebe amendedamended toto makemake themthem consistentconsistent withwith
openopen accessaccess regulationsregulations-- 22..33..44 NowNow nono rolerole ofof RPCRPC inin OpenOpen AccessAccesspp gg pp
RoleRole ofof SLDCSLDC inin provisionprovision 22..66 shouldshould bebe moremore elaboratedelaborated keepingkeeping inin
viewview thethe rolerole ofof SLDCsSLDCs inin gridgrid operationoperation..
ModelModel connectionconnection agreementagreement isis toto bebe includedincluded andand necessarynecessary
changeschanges areare toto bebe mademade inin chapterchapter 44 (( ConnectionConnection Conditions)Conditions)changeschanges areare toto bebe mademade inin chapterchapter--44 (( ConnectionConnection Conditions)Conditions)..
TheThe demanddemand estimateestimate byby utilities/utilities/ SLDCsSLDCs areare toto bebe mademade
moremore stringentstringent ..
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OTHER ISSUESOTHER ISSUES CONTINUEDCONTINUEDOTHER ISSUESOTHER ISSUES--CONTINUEDCONTINUED

CertainCertain provisionsprovisions likelike 22..33..55 ––rolerole ofof RPCsRPCs areare toto bebe
amendedamended toto makemake themthem consistentconsistent withwith TariffTariffamendedamended toto makemake themthem consistentconsistent withwith TariffTariff
Regulations,Regulations,20092009-- CapacityCapacity IndexIndex CertificateCertificate andand PLFPLF
certificatescertificates notnot requiredrequired nownow..
ProvisionProvision forfor detaileddetailed operatingoperating procedureprocedure forfor nationalnationalProvisionProvision forfor detaileddetailed operatingoperating procedureprocedure forfor nationalnational
gridgrid maymay bebe insertedinserted..
AmendmentsAmendments speciallyspecially inin chapterchapter-- 55,, operatingoperating codecode forfor
regionalregional gridsgrids areare requiredrequired inin viewview ofof integrationintegration ofofregionalregional grids,grids, areare requiredrequired inin viewview ofof integrationintegration ofof
regionalregional gridsgrids andand setset upup ofof NLDCNLDC..
InIn viewview ofof multiplicitymultiplicity ofof playersplayers inin thethe electricityelectricity sectorsector
otherother thanthan thethe StatesStates regionalregional entityentity conceptconcept ininotherother thanthan thethe StatesStates ,, regionalregional entityentity conceptconcept inin
additionaddition toto statestate beneficiariesbeneficiaries forfor thethe purposepurpose ofof GridGrid
DisciplineDiscipline areare toto introducedintroduced..
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MessagesMessagesMessagesMessages
Frequency OD

A <49.5 Hz Instantaneous 150 
MW or 12% more 
than Schedule

B <49.2 Hz Continuous  40 MW 
for last 10 min
200 MW for last 5 
min when downward 
trend in freqtrend in freq.

c <49.2 Hz Continuous  40 MW 
for last 20 min
200 MW for last 15

A message is a Warning Message below 49.5 Hz.A message is a Warning Message below 49.5 Hz.
B message is violation of IEGC clause 5.4.2(a) and 6.4.7.B message is violation of IEGC clause 5.4.2(a) and 6.4.7.

200 MW for last 15 
min

C message is violation of Clause 5.4.2(b) of IEGC and sections 29(2)/29(3) of EA C message is violation of Clause 5.4.2(b) of IEGC and sections 29(2)/29(3) of EA 
20032003
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F f NEW G idF f NEW G id JJ J 09J 09Frequency of NEW GridFrequency of NEW Grid--JanJan--Jun,09Jun,09

Jan-09 FebFeb--0909 MarMar--0909 AprApr--0909 MayMay--0909 JunJun--0909

<48.5 Hz<48.5 Hz 0.00 0.000.00 0.000.00 0.000.00 0.000.00 0.000.00

<49.00 Hz<49.00 Hz 2.11 3.263.26 1.91.9 19.6319.63 6.576.57 19.3319.33

49.0049.00--50.5050.50 97.79 96.6796.67 98.0898.08 80.0680.06 91.0791.07 80.1880.1849.0049.00 50.50 50.50 
Hz.Hz.

97.79 96.6796.67 98.0898.08 80.0680.06 91.0791.07 80.1880.18

> 50.50Hz> 50.50Hz 0.1 0.070.07 0.020.02 0.310.31 2.362.36 0.490.49

Avg. Freq.Avg. Freq. 49.5849.58 49.4549.45 49.649.6 49.4649.46 49.6849.68 49.5149.51
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Frequency Profile of NEW grid Frequency Profile of NEW grid 
AprilApril--July 2009July 2009

Percentage of Percentage of 
time frequency time frequency 

i di d

MonthMonth

April 2009April 2009 May 2009May 2009 June 2009June 2009 July 2009July 2009remainedremained April 2009April 2009 May 2009May 2009 June 2009June 2009 July 2009July 2009

<49.0 Hz<49.0 Hz 5.535.53 1.061.06 7.007.00 1.041.04

<49.2 Hz<49.2 Hz 19.6319.63 6.576.57 19.3319.33 4.754.75

<49.5 Hz<49.5 Hz 56.3656.36 29.9929.99 49.3449.34 27.9127.91

49.249.2--50.3 Hz50.3 Hz 80.0680.06 91.0791.07 80.1880.18 94.7294.72

>50 3>50 3 0 310 31 2 362 36 0 490 49 0 530 53>50.3>50.3 0.310.31 2.362.36 0.490.49 0.530.53

Average FreqAverage Freq 49.4649.46 49.6849.68 49.5149.51 49.6449.64

1616



Revision in daily scheduleRevision in daily schedule--
ContinuedContinuedContinuedContinued

SolutionSolution AlternativesAlternatives-- ProblemProblem durationduration isis 22 daysdays

A)A) JudiciousJudicious ReportingReporting ofof OverOver drawldrawl byby RLDCsRLDCsA)A) JudiciousJudicious ReportingReporting ofof OverOver drawldrawl byby RLDCsRLDCs
excludingexcluding suchsuch casescases-- SafetySafety fromfrom impositionimposition ofof
SecSec 142142..SecSec 142142..

B)B) AmendmentAmendment inin OAOA RegulationRegulation permittingpermitting
scheduleschedule revisionrevision forfor ForcedForced OutageOutage onlyonly wefwef 66ththscheduleschedule revisionrevision forfor ForcedForced OutageOutage onlyonly wefwef 66
timetime block(Forblock(For unitsunits supplyingsupplying interstateinterstate powerpower
>>100100 MW)MW)-- PossibilityPossibility ofof GamingGaming

C)C) AmendmentAmendment inin OAOA forfor allall playersplayers onceonce inin aa dayday--
UncertaintyUncertainty inin SchedulingScheduling
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D)D) RLDCRLDC schedulingscheduling ofof thesethese unitunit asas RegionalRegional
entityentity-- ExceptionsExceptions underunder 66..44..11



Revision in daily scheduleRevision in daily schedule--
ContinuedContinuedContinuedContinued

Solution AlternativesSolution Alternatives--
AA 66 55 ((2020)) hh t tt t ii ititA)A) AsAs perper 66..55 ((2020)) homehome statestate cancan reviserevise itsits
scheduleschedule (( ifif possiblepossible marginmargin inin ISGSISGS isis
available)available) oror cancan collectcollect UIUI fromfrom IPPIPP-- BuyerBuyeravailable)available) oror cancan collectcollect UIUI fromfrom IPPIPP-- BuyerBuyer
StateState unaffectedunaffected

BeforeBeforeBeforeBefore
State schedule from ISGS=2000State schedule from ISGS=2000
IPP Sale schedule=300 MWIPP Sale schedule=300 MWIPP Sale schedule=300 MWIPP Sale schedule=300 MW
Total State Schedule= 1700 MWTotal State Schedule= 1700 MW
After tripping of IPPAfter tripping of IPP
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After tripping of IPPAfter tripping of IPP
State Drawl= 2000 MW  UI =300 MW State Drawl= 2000 MW  UI =300 MW 




